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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Gvil Appeal No. 7686/ 2004

P. D. Agr awal Appel | ant

VERSUS

State Bank of India & O's. Respondent s

Date :28.4.2006 : The matter was called on for judgnent today.

For Appell ant(s) M. Prakash Shrivastava, Adv.

For Respondent (s) M . Sanj ay Kapur, Adv.

Hon’ ble M. Justice S.B. Sinha pronounced the judgment of
the Bench conpri sing

Hi s Lordship and Hon ble M. Justice P.P.Naol ekar.
The appeal is dismissed in ternms of the signed judgment.
There shall be no order

as to costs.
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